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that somebody has made a comment
about the Prime Minister. That is not the
question. The question is, this Parliament
is the custodian and defender of the
democratic principles and the Constitu-
tion of the country. The way the things
are moving in Tamil Nadu, only indicate
that the democratic system has come to a
halt and the whole system is getting
destroyed. If this is the way the relation-
ship shall devclop between a Governor
and a Chief Minister, if this is the way
that a complaint is being made that
somebody has been beaten up in the
House, if a complaint is being made that
the Governor has ordered the arrest of
some pcrsons, taking everything together,
this speaks of a serious danger of the
total breakdown of the Constitutional
process in Tamil Nadu. This has to be
halted. The point is, the whole system
has broken down in Tamil Nadu and we
cannot be a party to it. As the House of
Elders and as the House of States we
must express our unamiguous concern
about the way things are being led to in
Tamil Nadu. In such a situation the party
that is having a majority in the Legisla-
ture, particularly the leader of the majori-
ty party and Chief Minister, Miss Jay-
alalitha, cannot be absolved of her re-
sponsibilities. She cannot disown her re-
sponsibilities. This situation cannot be
allowed to continue. This is where we
must express our concern and the con-
cern is more so about the system than an
individual.

Thirdly, I must say that we must
evolve, the political parties must evolve,
a code of conduct beyond which we
cannot go. If Madam Jayalalitha is cros-
sing her limits, it is everybody's responsi-
bility to bring Madam Jayalalitha io
sense. She must be brought to sense. This
cannot continue. Sycophancy has a limit.
I am told that people lay prostrate before
her. What is this? Are we going back to
medievalism?

Personally we cannot allow it to thrive
1o be cultivated for personal gains by the
people in high positions. Therefore, 1
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express my concern about it. I denounce
the strike and I hold these people re-
sponsible who are in a majority there. I
plead that immediately the stalemate
must end; otherwise, Indian democracy
has no future. Thank you.

RE: CLOSURE OF AIRSPACE (DELHI
AIRPORT) DUE TO VVIP MOVE-
MENTS

SHRI DINESHBHAI TRIVEDI (Gu-
jarat): Madam, 1 know a lot of time has
becn taken by the earlier issues. I will try
to be as brief and pointing as passible.
We have just discussed about rights,
democracy and the norms of it. Precisely
that is the issue which I am also going to
raise. While talking about the rights,
democracy, etc. 1 would like to know if
the citizens, ordinary citizens, have any
rights, vis-a-vis VVIPs? Madam, during
these last few years, what we have been
talking on the floor of this House and
what the powers that be are doing are
totally at variance with each other. While
we talk of democracy here, we have very
little respect for the democratic rights of
the ordinary citizen. Madam, what 1 am
trying to come to is the closure of air-
ports and the closure of roads at the
slightest movement of VVIPs. I really
don’t know who the VVIPs are. In a
democracy it is the citizen who is a
VViP. Madam, while 1 am raising this
issue, I may not be misunderstood that |
want to undermine the sccurity threat
perception of anybody, least of all, of the
VVIPs. 1 fully appreciate that in this
modern world, there are threats and
threats and threats. But the modern soci-
ety should also respect the right to free
movement of an ordinary citizen while
taking care of the security arrangements
of the VVIPs. Yesterday 1 was on a
flight. We were just about to land at the
Delhi airport. We were just 40 nautical
miles away from Palam airport. Suddenly
the pilot announces— “we are sorry.
There is bound to be a delay of about 20
to 40 minutes before we can land.” After
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about 25 minutes, yet another announce-
ment was made— “lI am sorry. There is
going to be.a further delay.” I enquired
about the cause of the delay from the
pilot through the cabin attendents. 1 was
told that the Delhi airport was sealed.

SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu): For SAARC.

SHRI DINESHBHAI TRIVEDI: 1
would appreciate it if I am not inter-
rupted because this is not a controversial
subject. I am just raising an issue which
concerns the rights of the people.

1 fully appreciate that as far as the
security of VVIPs and special guests is
concerned — I understand that it was for
SAARC — we have to take all precau-
tions. I am not on that point. But what is
the point? While sealing the airports, you
are not realising that aircraft do not have
unlimited fuel. I was told that there were
about 20 aircrafts hovering around in
close proximity. While you are trying to
provide security to the VIPs, you are
jeopardising the lives of so many others.
For instance, there could be a mid-air
collision. We do not have sophisticated
equipments like radars, etc., to monitor
each and every aircraft. Pilots may also
not be that disciplined. They may not
give the exact position. Hence, the chan-
ces of mid-air collisions are very high.
Madam Jayanthi Natarajan, that is pre-
cisely my anxiety ...(Interruptions)...

SHRIMATI JAYANTHI NATARA-
JAN: Why me?

SHRI DINESHBHAI TRIVEDI: Be-
cause you were trying to interrupt me
...(Interruptions)...

SHRIMATI JAYANTHI NATARA-
JAN: I am sorry. I am on a point of
order ...(Interruptions)... He took my
name ...(Interruptions)...

SHRI DINESHBHAI TRIVEDI: Ev-
ery time she gets up. Does she have a
monoply of the House? ...(Interrup-
tions)... Any subject we raise, she gets up
...(Interruptions)... She just gets up like
that. I will not allow her to speak. What
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is this?
SHRIMATI JAYANTHI NATARA-

JAN: Madam, please protect me. He
ok my name...(laterruption:)...

THE VICE CHAIRMAN (MISS
SAROJ KHAPARDE): Mr. Trivedi,
please come to your subject... {Interrup-
tions)...

SHRI DINESHBHAI TRIVEDI:
Madam, are vou giving the floor to her?
While 1 am raising a serious issue, she
gets up and interrupts. I cannot enter
into a crosstalk ...{(Interrupiions)...

SHRIMATI JAYANTHI NATARA-
JAN: Madam, he knows very well that I
support him...(Interruptions)... Even in
the Chairman’s Chamber 1 said that I
supported him ...(Interruptions)... 1 have
been sitting here quietly ...(Interrup-
tions). ..

SHRI DINESHBHAI TRIVEDIL
What is this? Every day this is going on
. (Interruptions). ..

SHRIMATI JAYANTHI NATARA-
JAN: I am supporting him. He knew very
well that I was supporting him. In the
Chairman’s Chamber aiso I had said that
he was absolutely right ...(Interrup-
tions}. ..

SHRI DINESHBHAI TRIVEDI: I am
not yielding ...(Interruptions)...

SHRIMATI JAYANTHI NATARA-
JAN: I did not even interrupt. I was just
telling Mr. Jagesh Desai that the security
arrangements made were for SAARC. If
he wants to take note of what I am doing
and gets worked up and create a scenc in
the House, it is not my fault. He knows
that I am supporting him. I am endorsing
his point. I do not know why he is getting
worked up. If he is angry about some-
thing else, why take ‘it out on me?

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Sit down, Mrs.
Jayanthi Natarzjan ...(Interruptions)...

SHRI G. !WAMINATHAN: Madam,
I am on a point of order ...(Interrup-
tions). ..
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THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Why are you just
getting up like this? What is this? They
are talking to each other and let them
finish. You cannot get up in between like
this... (Interruptions)...

SHRI G. SWAMINATHAN: She can-
not say to a Member that he is creating a
scene ...(Interruptions)...

SHRI DINESHBHALI TRIVEDI:
Madam, 1 don’t want to join issues with
Shrimati Jayanthi Natarajan. 1 will come
back to my subject ...(Interruptions)... 1
plead with you, Mrs. Jayanthi, not to
interrupt me.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): 1 don't under-
stand why you talk to her. You address
the Chair.

SHRI DINESHBHAI TRIVEDI: Why
is she interrupting me all the time? Please
let me complete my point.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Mrs. Jayanthi,
Mr. Trivedi wants your attention as well
as my attention. Let us listen to him.

SHRIMATI JAYANTHI NATARA-
JAN: This is the fine way of ...(Interrup-
tions). ..

SHRI DINESHBHAI TRIVEDI: If
you want to close the aifport for a
specified time, 1 have no objection. But
when I enquired from the pilot, I was
told that the airport was closed and
notified as closed till 8.30 a.m. but when

"we came over the Delhi Airport, it was
past 9 a.m. My point is, if you are sealing
the airport for security reasons, I have no
objection. 1 have no objection at all. But
when you specify a particular time and
when there are several flights which have
come on schedule and are hovering
around the Delhi Airport for landing,
you cannot keep on extending the closure
time.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Please conclude.

SHRI DINESHBHAI TRIVEDI: I am
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concluding, Madam: Some aircraft may
have a limited fuel. We don’t have the
modern equipment. They don’t have the
patience to go and divert the aircraft. My
point is very simple. While taking cafe of
the security of the VVIPs, please for
heaven's sake — 1 plead with the
Government—do not ignore the
——do not ignore the ordinary citizens.
We are not a Banana Republic. It is only
there where the rights of the citizens are
threatened. It is only done in a place
known otherwise as a Banana Republic.
In conclusion, 1 would say that the same
thing is happening oa the Delhi roads
also. For example, when a road is closed,
you see the way the policemen posted
there behave. You see the way the secur-
ity people behave with the people. Their
gestures are offensive as if the travelling
public are not people. Don’t we follow
the laws? Don't we deserve to be re-
spected? This kind of uncivilised be-
haviour-—whoever may be the VVI-
P—must come to an end.

Thank you, Madam.
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SHRI DINESHBHAI TRIVEDI: Let
us have a discussion on this point.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Shri Rahman
Khan,
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SHRI K. RAHMAN KHAN (Karnata-
ka): Madam Vice-Chairman, 1 rise to
spcak orr a news item which has appeared
in today’s Indian Express. According to
the report, the Regional President of the
Indian Commercial Pilots’ Association,
Capt. V.K. Bhalla, was stated to have
written a letter to the Minister of Civil
Aviation. In his letter, Mr. Bhalla was
stated to have brought to the notice of
the Minister that on April 6, an Air
France Jumbo 747 and an IA flight IC-
861 practically . clashed head-on in the
vicinity of the Delhi Airport. A similar
incident had taken place on January 6
when a Gulf Air flight hit an Egypt Air
flight. He further mentioned that sensi-
tive navigational aids were lying unused
and had not been installed. He said that
a high power VHF communication system
of extended range would have further
enhanced the flight safety standards.

Madam, the Indian skies are very much
exposed to heavy air traffic and they are
going to be crowded further in the com-
ing years. Just now Mr. Trivedi men-
tioned about mid-air collisions. It is a
fact, Madam, and the Chairman of the
Indian Commercial Pilots’ Association
has written to the Civil Aviation Minister
about such incidents that have taken
place in tha last six months. Three such
incidents niave taken place. He said that
it was only 2 slight miss, otherwise there
would have been a head-on collision.
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I would request the Civil Aviation
Minister to take a serious note of this. 1
also urge upon the Minister to come out
with a statement before the House as to
the steps that they are taking because it is
a very serious matter. Otherwise, all
those who travel by air will be frightened
and they will have all sorts of apprchen-
sions. The Minister should come out with
a clear statement on the air safety
measures in our skies.

THE  VICE-CHAIRMAN (MISsS
SAROJ KHAPARDE): Now 1 wyuld
like to take up further discussion on the
Railway Budget.

I. THE
1995—9¢6

lI. RESOLUTION APPROVING CER-
TAIN RECOMMENDATIONS CON-
TAINED IN THE NINTH REPORT
OF THE RAILWAY CONVENTION
COMMITTEE, 1991—CONTD.)
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SHRI JAGESH DESAI: That is as an
additional train. One Janata train is al-
ready there.
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¥ Rail is also an
injection to accclere the process. Rail is
also an accelerating agency for the de-
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